TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-II
SECTION 3, SUB-SECTION (ii) DATED THE \O\w DECEMBER, 1993

* %k %k k

Government of India
Ministry of Finance
Department of Revenue
National Committee for Promotion

of Social and Economic Welfare
&k &k Xk

New Delhi the \me December, 1993

NOTIFICATION

L T

S.0. (E) In exercise of the powers conferred by sub-section
(1) read with clause (b) of the Explanation to section 35AC of
the Income-tax Act, 1961 (43 of 1961), the Central Government on
the recommendations of the National Committee, hereby approves
the institution specified in column (2) of the table below and
project cost thereof as mentioned in column (3) and:(4) of the
said table.

TABLE
S. Name of the Institution Prdject or Maximum
No. Scheme cost for
‘ which
approved
(1) (2) (3) (4)
1. National Press India NPI Relief Fund Rs.3000
NPI Centre, 9, Pusa Road for Rehabili- lakhs.
New Delhi-110005 tation of the
survivors of
Earth quake -
victims in ~\
Karnataka and
Maharashtra.
» .
2. This notification shall remain in force for a period of two

vyears in relation to the assessment years 1994-95 and 1995-96.

(V.K. Sehgal)
Deputy Secretary to the Government of India

No. &4 2}
F.No.NC-174/93
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